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New Uelhi this the 11th dey of lctober 1996
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Hon'ble shri_ K.iuthukumar,tember ()

Je find thav this is a very old case. From timz to
time tha matter has remzined on 3Board sinca January 1:96.
Gn the last tuo occasion i.e. 4-10-36 gnd 10~13-96 nons
appearad for thes applicant. Today also nons appears for the
it is presumed thst
parties aven on tha second call. Therafors,/the gpplicant

is not interassted jp - pursuing the matier. Th: 0A is

dism%iiig in defeult and for non=-prosscution.
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